FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
NEXGEN LAMINATORS PRIVATE LIMITED OPERATING IN LAMINATION INDUSTRY AT
VILLAGE FARM BAHADURGARH, BEHIND MILK FOOD, PATIALA , PUNJAB- 147021

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons)

Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN/ CIN/ exgen Laminators Private Limited
LLP No. CIN:U21022PB2011PTC034561
2. | Address of the registered office Village Farm Bahadurgarh, behind Milk Food,
Patiala,Punjab-147021
3. |URL of website http://www.nexgen.net.in/
4. |Details of place where majority of fixed assets are|Village Farm Bahadurgarh, behind Milk Food,
located Patiala, Punjab-147021
5. | Installed capacity of main products/ services Details can be sought by sending a request to
Resolution Professional at
ip.nexgenlaminators(@gmail.com
6. |Quantity and value of main products/ services sold in|Details can be sought by sending a request to|
last financial year Resolution Professional at
ip.nexgenlaminators@gmail.com
7. | Number of employees/ workmen 56
8. |Further details including last available financial Details can be sought by sending a request to
statements (with schedules) of two years, lists of [Resolution Professional at
creditors, relevant dates for subsequent events of the |ip.nexgenlaminators@gmail.com
process are available at:
9. |Eligibility for resolution applicants under section [Details can be sought by sending a request to
25(2)(h) of the Code is available at: Resolution Professional at
ip.nexgenlaminators@gmail.com
10.| Last date for receipt of expression of interest 01/07/2023
11. | Date of issue of provisional list of prospective resolution 04/07/2023
applicants
12. | Last date for submission of objections to provisional list
13. | Process email id to submit EOI

Date: 16.06.2023
Place: Chandigarh

In the Matter of M/s Nexgen Laminators Private Limited
Regn No IBBI/IPA-001/1P-P00200/2017-2018/10390

Registered Address: SCO-818,1st Floor,

NAC, Manimajra, Chandigarh-160101

Email: For Correspondence-ip.nexgenlaminators@gmail.com

Email: Regd. With IBB-Ijk.grover27@gmail.com
Mobile: +91-9875921490, +91- 9501081808
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SALE INTIMATION AND PUBLIC NOTICE FOR SALE
OF SECURITIES PLEDGED TO HDFC BANK LTD.

The below mentioned Borrowers of HDFC Bank Ltd. (the "Bank’) are hereby nofified
regarding the sale of securities pledged to the Bank, for availing credit facilities in the
nature of Loan/Qverdraft Against Securities.

Due to persistent default by the Borrowers in making repayment of the outstanding dues as
per agreed loan tarms, the below loan accounts are in delinquent status. The Bank has
issued mulliple notices to these Borrowers, including the final sale notice on the below-
mentioned date whereby, Bank had invoked the pledge and provided 7 days' time to the
Borrower to repay the entire oulstanding duss in the below accounts, failing which, Bank
would be atliberty to sell the pledged securities without issuing further notice in this regard.
The Borrowers have neglected and failed to make due repayments, therefore, Bank in
exercise of its rights under the loan agreement as a pledgee has decided to sell / dispose
offthe Securities on or after 23 June 2023 for recovering the dues owed by the Borrowers
1o the Bank. The Bomowers are, also, nolified that, if at any time, the value of the pledged
securities falls further due to volatility in the stock market to create further deficiency in the
margin requirement then Bank shall atits discretion sell the pledged security within one (1)
calendar day, without any further notice in this regard. The Borrower(s) shall remain liable
to the Bank for repayment of any remaining outstanding amount, post adjustment of the
proceeds from sale of pledged securities.

Place: New Delhi
Date: 15.06.2023
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You the below mentioned Borrawers/ Co-borrowers /Guarantors have avail
mortgaging your Immovable propertylies from Magma Housing Finance Ltd

Ltd “PHFL" . You defaulted in repayment and therefore, your loan/swas class
Section 13(2) of Securitisation and Reconstruction of Financial Assetand En
ofthe outstanding dues sent on last known addresses however the same ha
being published herewith as per Section 13(2) of the Act read with Rule 3(1

and by way of Alternate Service upon you.

Details of the Borowers, Co-borrowers, Guarantors, Securities, Oulstandir
Amount claimed there under are given as under

Loan Outstanding
Nv| Account Borrower's Name Amount as on s;?:t:;ftca SRI WECFIIEARONR. |  DETAILS OF THE SECURED ASSET
P Htmp e B T I |
[ xxxx8011 | JAPNEET KAUR BAWA 5,17,233.84 | 07-Jun-23 ANKUL AGRAWAL, | ALLTHAT PIE & PARCEL OF PLOT NO-E-93, PA
Date : 16.06.2023 Sdi- 1.| JAGRATIAGRAWAL | ARAJI NO- 222, VISION CITY PHASE-T, PHOO
Place : CHANDIGARH HDFC BANK LTD. LOAN AMOUNT: MAUZA- BINGAWAN, TEHSIL & PARGANA- S
[Place E RS.500000/- KANPUR ADM, 50 SQ.YDS., EAST-PLOT V
LOAN NO: ROAD 18 FEETWIDENORTH:-PLOT SOUTH:-P
DR HMI0045/HMT/100174
e ek S s 2 | GEETA DWIVED), SACHIN | ALL THAT PICE & PARCEL OF FLAT NO:302 SITL
’ U J D O 1 KUMAR MISHRA AT 3RO FLOOR, BUILT OVER PREMISES NC
ATIO : H . : i DURGAR LOAN AMOUNT: KESHAVPURAM , AWAS VIKAS SCH N
: D 00D, PATIALA, P AB- 1470 Rs.ngisam.aa - KALAYANPUR, KANPUR NAGAR HAVINI
(Under Regulation 36A(1) of the Insolvency and Bankrnuptcy Board of India (Insolvency N NO: COVERED AREA 1119 SQFEET. EAST-FLAT |
Resolution Process for Corporate Persons) Regulations, 2016) HNMOBASHERAO0EES ggﬁ.};lﬁs NO:305 NORTH:-COMMAN PA¢
RELEVANT PARTICULARS 2 SANJAY KUMAR | ALLTHAT PICE & PARCEL OF PLOT HO 05 STT1
1. [Name of the corporate debtor along |Nexgen Laminators Private Limited 3. | AGARWAL, ANIMESH | AT PART OF ARAZI NO 968 VILLAGE FATTE
with PAN/CIN/LLP Nao. CIN:U21022PB2011PTC034561 AGARfEkRm_GEETﬂ ROSHNAI  TEHSIL AKBARPUR DISTT K
2. | Address of the registered office Village Farm Bahadurgarh, behind Milk LOAN AMOUNT: DEHAT UPADM. 243.91 SQ.!\.:ITRS.EASTE-PLGl
p 3 WEST:- PLOT NO 04 NORTH:-PLOT NO 07 S(
Food, Patiala,Punjab-147021 RS.2670000/ AOFTWIDEROAD
- LOAN NO:
3. | URL of website hitp:llwww.nexgen.net.in/ HF/0045/HI21/100150
4. | Details of place where majority of fixed | Village Farm Bahs_durgarh, behind Milk 4 SHIVAM KESHWANI, | ALL THAT PICE & PARCEL OF RESIDENTIAL |
assets are located Food, Patiala, Punjab-147021 " VARSHA KESHVANI, | NO. A-366, BLOCK-A, K.UDP. GUJAINI, K
5, | Installed capacity of main products/ Details can be sought by sending a i Aﬁ%’ﬂiﬁwgf* i | NAGAR ADMEASURING 3575 SOMTRS.
Services request lo Resolution Professional at AN AMGUAT: M | HOUSE OF MRS. ASHA MISHRA WEST:-HOL
ip.nexgenlaminators@gmail.com RS.14,70,000-WHICH ;ng M:Q:SSEE FNSORTH‘;A R2‘SDV:'IDE cc.
6. | Quantity and value of main products/ | Details can be sought by sending a '3]‘3'-1’05:““5{-:4‘?35“’?" THHOUSE O SUGHPE
services sold in last financial year request lo Resolution Professional at o LSEAR?NG T
ip.nexgenlaminators@gmall.com Humsmt;gnommnn
. | Number of emplos workmen RS.1000000/-
L g yees) - : = VIDE A LOAN ACCOUNT
g, | Further details including last avallable Details can be scught by sending 2 BEARING NO
ﬁnancnlil stat?mggt% (with ;chednéles! u; fwo |request to Resolution Professional at HMI0045/HM 71100493
years, lists of credors, refevant dates for _|ip nexgenlaminators@gmall.com RISHI GULHARE, RAMA | ALL THAT PICE & PARCEL CF HOUSE BULTO
subsequent events of the process are avaiable at - GUPTA ONKHASRANQ.-156616/1, AREAG10 SQFT. SI1
9, |Eligiblity for resolution applicants under Details can be sought by sending a LOAN AMOUNT: AT VILLAGE- KANAUSI, WARD- KESARI
section 25(2)(h) of the Code Is available at: |request to Resolution Professional at RS.2500000 - LUCKNOW EAST-HOUSE OF PAWAN SRIV
" Ip.nexgenlaminators@gmail.com LOAN NO: WEST:-25FT WIDE UNPAVED ROAD NORTH:-!
- - - HFIO043H9/100280 | pLOT SOUTH:-6FT WIDE UNPAVED GALI
10. | Last date for receipt of expression of interest | 01/07/2023 -
) - ol TBLoF 5. | SURAJ DHANRAJ GUPTA, | AL THAT PICE & PARCEL OF HOUSE ON PI
| 11| Date of issue o ik thtloe) i 04/07/2023 - LAKSMI 124, KHASRA NO 168/8, 168/14, 168153 168/4
prospective resolution applicants LOAN AMOUNT: 485 SQ.FT ASIYAMAU NEW HAIDERGAN)
12.] Last date for submission of cbjections 9/07/202 RS.2250000)- HOTEL LUCKNOW  EAST-NIRMALADEVI
to provisional list 09/07/2023 LOAN No: 15FTROADNORTH:-SANJAY SOUTH:SUNIT
ip.nexgenlaminators@gmail.com HEAIZVVRI

13.| Process email id to submit EQF

In the Matter of Mis Nexgen Laminators Private Limited

Ragn No [BBIIPA-001/1P-P00200/2017-2018/10390

Registered Addreiss: SCO-818, 1st Floor, NAC, Manimajra, Chandigarh-160101
Emall; For Comespondence-ip.nexgenlaminators@gmall.com

Email: Regd. With 1BB-Ijk.grover27@gmail com

Mobile: +81-9875021490, +91- 9501081808

Date: 16.06.2023
Place: Chandigarh

Jalesh Kumar Grover |
Resolution Professional |

You the Borroweris and Co-Borrower/s/Guarantors are therefore called upon |
with further interest as mentioned hereinabove in full within 60 Days of this Not
action under the act o enforce the above mentioned securityfies. Please Ne
meanwhile, restrained from transferring the above-referred securities by way ¢

PLACE: KANPUR, LUCKNOW, UTTER PRADESH
DATE:

16.06.2023
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